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found in the habit of issuing false 
late sitting certificates to their sub-
M'dinates; 

(b) if so, whether the matter was 
investigated by the Special Police 
authorities; and 

(c) if so, what are the findings of 
such inquiry? 

The Minister of State in the MJnis.. 
trJ of Home Affairs (Shrl Dalar): (a), 
(b) and (c). In January 1959, an 
anonymous complaint was received 
that cerlain Ministerial and Class IV 
staff in the Ministry had been wrong-
ly allowed over-time allowances, The 
eomplaint was investigated by the 
Special Police Establishment and cer-
tam irregulantlt!S In the payment of 
over-time allowances were noticed. A 
scrutiny of the irregularities did not 
reveal any deliberate malafldes. 
Payments which were considered 
irregular were" therefore, recovered. 

Export of Scrap Iron 

1990. Shri Challdak: Will the Minis-
ter of Steel, MiDes and Fuel be pleas-
ed to state: 

(n) whether export of scrap iron 
has been allowed in exchange for im-
port of other items; and 

(b) if so, what are the details as to 
the quantity and value of scrap iron 
allowed for export and destinations, 
and the names and values of items 
allowed for import in exchange there-
of together with the countries of 
origin during the period from April, 
1958 to March 1959 and from April to 
November, 1959? 

TIle Minister of Steel, MiD"" and 
Fuel (Sardar Swaran SlIlgh): (a) and 

. (b). Since June. 1958 exports of 
scrap against import of steel items 
have been allowed. So far 1,26,000 
tons of scrap. valued at Rs. 2,18,40,000 
has been exported mostly to Japan on 
barter basis. A statement containing 
the categories of steel items together 
with their values imported during 
April, 1958 to March 1959 and April 
to Kovember 1959 is laid on the Table 
of the Sabha. r~ee. Appendix III, 

annexure No. 100). The imports of 
steel are being made from Japan and 
the continent. 
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